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| TEM No. 4&5 Court No. 10 SECTI ON XV
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.1824/2000

(From the judgenent and order dated 18/11/1999 in SBCW 3928/ 98
of The Hl GH COURT OF RAJASTHAN AT JAI PUR)

KAI LASH CHAND SHARMA Petitioner (s)
VERSUS

STATE OF RAJASTHAN & ORS. Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for permission to submt additional docunent(s))
( For Final Disposal )

Wth

SLP(C) No. 10778/ 2001, SLP( C) No. 10779/ 2001, SLP( C) No. 10780/ 2001,

SLP( C) No. 10781/ 2001, SLP( C) No. 10928/ 2001, SLP( C) No. 10929/ 2001,

SLP( C) No. 10981/ 2001, SLP( C) No. 10990/ 2001, SLP( C) No. 2297/ 2000, SLP( C) No. 2503/ 2000,
SLP( C) No. 4979/ 2001, SLP( C) No. 5017/ 2001, SLP( C) No. 5018/ 2001, SLP( C) No. 5021/ 2001,
SLP(C)...5375/ 2001 WTH SLP(C). ..5460, 5472, 5476, 5491/ 2001 and

W P( C) No. 542/ 2000

(Wth appln. for c¢/d in filing SLP and office report)
(Wth prayer for intermrelief)

(Wth appln. for exem fromfioing OI)

(Wth appln. for permission to file SLP)

(For Final disposal)

Date : 21/08/ 2001 These Petitions were called on for hearing today.
CORAM :

HON' BLE MR. JUSTI CE D. P. MOHAPATRA

HON BLE MR JUSTI CE K. G BALAKRI SHNAN

For Petitioner (s)
M. P.K Jain, Adv.

For Respondent (s)
M. Javed Mahnud Rao, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
........ I I |
Not taken up.
(Suman Wadhwa) (S. Mal kani)
Court Master Court Master
. PA
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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.1824/2000

(From the judgenent and order dated 18/11/1999 in SBCW, 3928/ 98
of The H GH COURT OF RAJASTHAN AT JAI PUR)

KAI LASH CHAND SHARMA Petitioner (s)
VERSUS

STATE OF RAJASTHAN & ORS. Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for permission to submt additional docunment(s))
( For Final Disposal )

Wth

SLP(C) No. 10778/ 2001, SLP( C) No. 10779/ 2001, SLP( C) No. 10780/ 2001

SLP( C) No. 10781/ 2001, SLP( C) No. 10928/ 2001, SLP( C) No. 10929/ 2001

SLP( C) No. 10981/ 2001, SLP( C) No. 10990/ 2001, SLP( C) No. 2297/ 2000, SLP( C) No. 2503/ 2000,
SLP( C) No. 4979/ 2001, SLP( C) No. 5017/ 2001, SLP( C) No. 5018/ 2001, SLP( C) No. 5021/ 2001
SLP(C)...5375/2001 WTH SLP(C)...5460, 5472, 5476, 5491/ 2001 and

W P( C) No. 542/ 2000

(Wth appln. for c¢c/d in filing SLP and office report)
(Wth prayer for intermrelief)

(Wth appln. for exem fromfioing OI)

(Wth appln. for permission to file SLP)

(For Final disposal)

Date : 22/08/ 2001 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE D. P. MOHAPATRA
HON BLE MR JUSTI CE K. G BALAKRI SHNAN

For appearing parties:

For Petitioner (s) M. MN Krishnamani, Sr. Adv.
In SLP 1824, 2297, M. P.K Jain, Adv.

2503/ 00&WP 542/ 00 M. P.K Goswani, adv.

& RRin SLP 5017,

5021, 4979/ 01&

CC 546085476/ 01:

In SLP 10928 &
CC 4474:

Pal | av Shi shodi a, adv.
Hemant Sharmm, adv.with
Ranbi r Yadav, adv.

For State of
Raj ast han:

Vi jay Bahuguna, Sr. Adv.
Ranji Thonms, adv.
Javed Mahnud Rao, Adv.
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In SLP 10781/ 01: U. N. Bachawat , Sr. Adv.
Ranbi r Yadav, adv.

At ul Kumar, adv.

K. Pri yadar shni , adv.

Aj ay Yadav, adv.

Manu Midul , adv.
Surya Kant, adv.

In 1A 8-9 in
SLP 10778/01

Raj i v Bnasal , adv.
Joseph Pookkatt, adv.
Prashant Kunar, adv.
For private Sur at Si ngh, adv.
Ashok Mahaj an, adv.
Shri dhar Prabhu, adv.

Mani sh Si nghvi, adv. f or
K. K. Gupt a, adv.

SS 55¥ 555 55 55555

UPON hearing counsel the Court nade the foll ow ng

ORDER
........ I I |
SP2

Del ay condoned.

Issue notice in SLP(C)...CC 5375, 5460, 5472,
5476 and 5491/2001. Dasti service is also perntted.

In those matters where service is not conplete
steps for fresh service on unserved respondents may be
taken within ten days. Dasti service is also pernitted.

List all the mtters for final disposal on
26. 9. 2001.

. SP1
(Suman Wadhwa) ('S. Mal kani)

Court Master Court Master



